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FT.3T. 3346(37).— Frald TLHTE, (STILT T FIMTE) ATA=H, 2026 (2026 FT 8) F¥ &m=T 1 F¥
STLTT (2) FTT T&cd ATRIT &1 TN F2d g, 23 A, 2026 FT 39 e & &7 § Faq w2t g e,
3o ATATIH o ITA ST T ST G IHA ATATHAIH 6T SATLAT 01 HA H. 40 32 399 gafaa gfafet
T g, S o 3= (faewr) srfafaam, 1974 (1974 7 47) & "€t 8, 9T gl

[T, /. SUFHUe-13011(27)1/2026- SUFaUa-2-fruesT (2-56590)]
THXTH FOUT, aT qi=a
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MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 22nd June, 2026

S.0. 3346(E).— In exercise of the powers conferred by sub-section (2) of section 1 of the Jan
Vishwas (Amendment of Provisions) Act, 2026 (8 of 2026), the Central Government hereby appoints the
23 day of June, 2026 as the date on which the provisions of the said Act, in so far as it relates to serial
number 40 and the entries thereto in the Schedule to the said Act, relating to the Qil Industry (Development)
Act, 1974, shall come into force.

[F. No. Expl-13011(27)/1/2026-Expl-11-PNG (E-56590)]
REGHURAM KRISHNA, Under Secy.
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